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me nbout sociuJ, cu!turnl and o;~ientific 

<levelupment in the two 1.:ountrie . The 
Progr:.imme forth r provide for the deve-
fopm nt  of exchange in the field of sports 
b . ide cooperation in the fields of tourism 
··nd pu-lie health. 

External PL!blicity 

(a) \\h ther the hrrna Millia Isiamia, 

'ew D lhi 1s running a three years degrC'e 

cou e B.A. (Hons.) in Art ,.rnd /.rt edu-

cation with the purpose of makini.: Art 
t ach r · to teach A rt up to cb~  X , 

(b) if o, \ hdt are th ub.i<!cts of tbe 
tkgre cour e; 

4077. SHRJ K. A A ~  : Wiil the 

Mini ter of  EXT RNAL t\ F IRS 
(c) .inc when it was started and num-

be her of stud .... nts awarded C:egr e during 
e:,ch o f l t thrc year ~ tl ·a d to state : 

n) whether our external publicity ma-
chinery ha been ineffective :rnd" unpro-
lf u 1j and h·as not  been  ble to p oje t 
ubroad lndia's image properly; :.tnrl 

(b) if so, what steps arc b.:inr; taken 
y Government to impro c the position? 

THE MINISTER or EXTJ:RNAL J\ F-
AlR (SHRl P. V. N RS.ll\·1HA RAO) : 
(:l) T he efficien ·y and <1d.!Qtt•11.:y of c.ur 
Xtt"rnal pl:1blicity ma hine1 y are •:oniinu-
ou ly under_ review. There is alway· room 
f r improvement but it is no~ cnrrect to 
ny that the muchine ry h a  been ineffective 
or unprodu.:tive. In fad , 1.Nr..:r tl:c 1<1:.! 

two ye , • a number 0f stcrs ~ vc been 
t ~t en to improve our XIC1 n;.J p11bJicity 
· ctiviti taking into account suggestions 

and a  e mcvts emanating from the  p ub-
J ic, P arliament. ac demic and <..ulrur::il or-

~;ini oti n. This h a had a pqsitive iP1pact, 
hoth o n the admini trativ set-up dealing 
,., ith external publicitY. as \A.ell as 0n the 
pr jection abroad o f lndi 11 developments 
nod lridian a hievement in correct pers-
pecti e. 

(b) already ta.ken ar!d being under-
t~ ...en by the Government to forthcr im-
nrove e ·ternal publicity activitii! nre de-
tail d ln the tat  ment laid 1)n the T able 
of th H o u ·e. 

rPl::iced in Library See No. L f-4416 /821 

Jami.a MilJia Course for Art teachers 

( d) ,· hcth r the ~n lr ,1 I Bo:-ird of 

S!cond:1ry ducation Delhi has rccogni ed 
!lac degree holders ns qualifo.:J for teach-
ing Art in S concJary· Sch.a I clns e ; 

(e) if . • whctb r the DirectoraL of 
"Juc:.ition, in pitc of rcpeali:;J requc ts 

m<ide b y the J mia Millia v ~ nC't su far, 
ir. lt;·jed this degree in thi..:ir r ~r it cnt 

Rule · with th result tb:it a large numl:Jer 
u[ qualified c nuidates are (!cprivcc.J of toe-
ing elccte Art tcach_rs· 

(f) if , o , the rcri ns tl1cr.!for; anJ 
,,, 

(g) action Govemm at 

in thi r gard? 
c nt mplated 

TH MINIST R 0 ST,\ T JN TH 

MINJSTRI S OF DUCATION AND 

ULTlJRE AND 50 CIAL WELFARE 
~ A l SHEILA Kl\l.JL) a ) Yes, 

~  "Ir. 

(b) The subjects covered by the d;?gree 
c u r::.e arc Engli h  Langu ge, Hindi or 
U rdu a_nguage, Hi tory of Art , Art Edu-
catfon and Art and Child. 

(c) The first batch of students were ~:

mittc._d in 1977. ~ numher of stu<li:nt. 
v.ho have been a warded the degree during 
1980, 9~  and 1982 is 14, 14 and 4 res-
p ctively. 

<d) Ye1;, Sir. 

( ) to ( g ) The question of inclusion of 
4 78. SHTMATI GURBRIND : R KAUR this degree for appointment of Art teacher 

RRAR : Will the Minister of EDUC.<\- in Delhi school was taken i:op with the 
TYON AND CULTURE be plen eel to Directorate of  Education by the Jamia in 
t te : Se tember, 1981. According to the in-
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formation f urni hej by J amfa, no fin:.il de-
ci.:ion ha so I r been taken by the Delhi 
dministration fo this r g'lfd. The matter 

i. ing pursued with the Delhi Admini-

tration. 

Doubling of Varkala-Mayyanad Line 

4()79. SHRT B. K. NAIR : Will 

Minister of. RAILWAYS be pleased 

tate : 

the 

to 

(a) whether there is a proposal to 

c!ouble the line bet ~ n Varknla aud 

THE D PUTY J\tlNI TER JN THE 
MINISTRY OF HE LTH AND FAMILY 
W .. LFAR., ~ A  KU MUD B N M. 
JOSHI) : 

(a) to e) The requisite information is 
being collected and will be lnid on the 

Table of the Sabha. 

Appointment of Cbifd.ren of Employee 

worked at the time of ~trncc in l 974 

Mayyanad in Southern Railw. y; 
4081. SHRl KRJSIHNA CH NDRA 

wbet;1er Railways propo e to con- PANDEY : Will the Minder of HAIL 

a. read bridge close to thl! railway WAYS be ple:ised to stnre ; 

(b) 
_ l r uct 

bridg at Mammo til ne r Para.vu.:-; nnd 

( c) if ~ , details t ~r of? 

TH DEPUTY MINISTER IN THE 
MJNJSTRY OF RAILWAYS AND JN 

THE D 'PARTMENT OF PAR UAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
TUN) : (.) and (b) No. 

( c) DCJes uot ari e. 

Rl!!erai Bo pitals Built in llibar with Ard 
of W.H.0. 

4080. SHRI R. L. P. VERMA : Wi.ll 
the Mini ter of HEALTH AND FAMILY 
WELFAR be plea ed lo st::i.te : 

(a) how many referal Hospitals were 

built with aid of W>0rld He llh Organi -a-
t ion in ndia and tho e in Bihar separately 
and when \! ere they built ; 

(b) out of such bu'ilt hospitals, how 
many were running in Bibar befor ... June 
1982 -; 

(c) whether after completiory. of the 

buildings four to five years back in Bihar, 

th y are till not opened for public treat-

(a) whether it· is a fact that construc-

tion work on Diesel Loco Shed a t llonda 
Junction in Lucknow Di vi ion on r orrh .. 
Eiastern Railway ha almost be ·n COfl1pJe .. 
ted and appointment o( empioyees i<.; 

being m ade for this shed ; 

(b) if so, whether the Ministry i., con-
idering n proposal to ::ippoint or.· and 

daughter of tho e loyal worker in Di el 
Loco shed, Gonda on pr· rity b, is v ho 

hnd worked in Gonc.la at Lhe tnnc o stnke 
in 1974 ; 

(c) if so, the delnil · in ~ egard thereto 
.antf 

(d) if not, the re::i on therefor "? 

J'HE DEPUTY MINI TER IN THE 
MfNlSTRY OF RAILWAYS AND J 
THE DEPARTMENT OF PARLIAMEN .. 
TARY AFFAIRS (SHRl 1ALLIKAR-
JUN): 

meat  ; la) Yes, but no appointments ha r. beea 

(d) is it a fact that Bibar Government made. 

to whom the e were handed over have, 

failed to run them : and 

(e) wl')ether the e will be handed over 

to -ome institution for running them ro~ 

perly to avoid any adverse comments 

from W.H.O. ? 

(b) Nu. 

(c) Doe not arise. 

(d) At pre nt there 1 n  h  m of 

making appointment again t Joy:il quota. 




